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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

INDEX
IN
RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
Original Application No. 417 of 2022

Niranjan Bagchi Applicant
Versus
State of Uttarakhand & Ors. Respondents
S1. No. Particulars Pg. No.
I Index . 1-1
2. Response Affidavit 2-9
% Annexure No. 1: Copies of letter regarding 10-13

submission of cost imposed by the Hon’ble NGT.

4. Annexure No. 2 colly: Copies of directions and 14 - 26
subsequent  letters for  submission  of

environmental compensation.

3. Annexure No. 3: Copy of inspection carried out 27-34
on 27.06.2024 & 01.07.2024.
Annexure No. 4 colly: Copies of letter dated 35-38

25.05.2024 of respondent Board and reply of
Uttarakhand Peyjal Nigam, Dehradun dated
14.06.2024.

Annexure No. 5: Performance monitoring of 39-42

STPs located in the river Rispana basin.
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8. Annexure No. 6: Water quality characteristic of 43 - 46
river Rispana.

9. Annexure No. 7 colly: Highlights of awareness 47 -62
activities undertaken by the UKPCB with
association of grassroot organizations.

10. Annexure No. 8 colly: Copies of directions 63 -71
issued by UKPCB on 11.07.2024.

Dated:  July,2024
Advocate

(Counsel for the respondent)
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELII

RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
In

Original Application No. 417 of 2022
Niranjan Bagchi Applicant

Versus

State of Uttarakhand & Ors. Respondents

AFFIDAVIT of Dr. Parag Madhukar

| S Dhakate, aged about 47 years, S/o Shri
f, M. B. Dhakate presently posted as
; Member  Secretary,  Uttarakhand

Pollution Control Board, Dehradun.
Deponent

L. the above-named deponent does hereby solemnly affirm and state on oath

as under: -

1. That the deponent is presently posted as the Member Secretary,
Uttarakhand Pollution Control Board, Dehradun and as such is fully
conversant with the facts of the case and is competent to sign and swear

the instant affidavit.

2. That the Hon’ble National Green Tribunal vide order dated 13.05.2024

was pleased to passed inter-alia following directions for compliance: -

Page 3 of 9
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22 Respondents 1, 2 and 5 are directed to deposil the cost as
imposed vide order dated 01.04.2024 within three days from today.
We make it clear that in case, the cost directed vide order dated
01.04.2024, is not deposited within three days, Member Secrelary,
Uttarakhand Pollution Control Board (hereinafiter referred to as
UKPCR") shall initiate prosecution of respondents 1, 2 and 5 for
committing an offence under Section 26 of NGT Act, 2010 by filing
requisite complaint before the concerned Magistrate and submit a

compliance Report within one month.

24. We have enquired from the learned counsel appearing for
respondent 3 as to what action it has taken for non-compliance on
the part of concerned respondents by discharging polluted effluent
in the river but neither satisfactory reply has been given nor any
material showing any action taken by respondent 3 against the

violators, has been placed on record.

7/ 25. Inview of thereof, we direct Member Secretary, UKPCB to take
({ S : appropriate, punitive, preventive and remedial action within one
| A Dehradun Distries 1), .
\‘ 'g{u.»;fuﬁ.:ggu; ,'303;\-} _‘ month and submit compliance Report and to remain present in

\ 6 Q 4 .

N7 4 person before Tribunal on next date.

oy x
L RAEZ

3. That in compliance of the above directions, para wise reply of

Uttarakhand Pollution Control Board is as follows:

i) That in compliance of Para No. 22 of order dated 13.05.2024, it is
respectfully submitted that the cost imposed by the Hon’ble Tribunal
vide order dated 01.04.2024 has been submitted by the Chief
Secretary, State of Uttarakhand; Principal Secretary, Urban

e

4
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Development,  State of Uttarakhand  and  District Magistrate,
Dehradun with the National Green Tribunal Bar Association,
Principal Bench, New Delhi on 14.05.2024. Copies of letter issued

in this regard is being marked and filed as Annexure No. 1 colly with

this response affidavit.

11) That in compliance of Paras No. 24 & 25 of order dated 13.05.2024,
it is respectfully submitted that various measures have been taken by
the respondent Board and respective executive agencies. Details of

action taken is described in following paras.
PUNITIVE MEASURES

iii) That the respondent Board has undertaken punitive action against the
violators located in the river Rispana catchment from time to time. It
is pertaining to mention that no industrial units are located in the river
Rispana catchment, therefore, river Rispana do not receives any
industrial wastewater or industrial effluent. However, hotels,
residential complexes etc. located in the catchment is being
monitored time to time and punitive action is taken as and when
required. Briefaccount of punitive action taken by respondent Board

is as given below:

S. Name and Address Date of Amount of EC
No. directions imposed (Rs.)
issued
( a et 1. | DDPM (Automobile | 14.08.2023 | 7,50,000.00
SDche ns Workshop)
w‘r‘(biﬂ_ﬂv \\*0 d Mothrawala, Dehradun.
EN& ;z;ﬂ.'M
RS~ 2. | Fool Chand | 23.09.2023 | 83,71.200.00
Infrastructure Pvt. Ltd.
(for - Green View
Blossom Society
Apartment, Main
Page S of 9
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Shastradhara Road,
Dehradun,
3. | Margolis  Apartments, | 10.01.2024 | 16,88,000.00

Danda Noorwala,

Dchradun. N . | 7
4. |Bridge View Estate,| 10.01.2024 |20,64,000.00

Mauza Kandoli,

1 )dn adun.

Copies of directions and subsequent letters for submission of
environmental compensation issued is being marked and filed as

Annexure No. 2 colly with this response affidavit.

That in order to ensure that no polluted wastewater is discharge in to
drains leading to river Rispana, intensive monitoring of
hotels/residential apartments/automobile workshops etc. located in
the river Rispana catchment is being carried out by the respondent
Board from time to time. Copy of inspection carried out on
27.06.2024 & 01.07.2024 is being marked and filed as Annexure

No. 3 with this response affidavit.
PREVENTIVE MEASURES

That in reply of Paras 24 & 25 of order, it is humbly submitted that
the respondent Board has obtained updated information from the
Uttarakhand Peyjal Nigam about number of drains and status of
interception and diversion of these drains to sewerage network and
finally leading to Sewage Treatment Plants (STPs) vide this office
letter dated 25.05.2024. That as per reply submitted by the Chief
Engineer, Uttarakhand Peyjal Nigam, Dehradun vide letter dated
14.06.2024, a total of 199 drains leading to river Rispana were
identified. Out of 199 drains, 168 drains are intercepted and diverted

S AA@'« Page 6 of'9
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through 144 interventions and Diversions (1&Ds) and diverted (o
STPs through 21.84 Km. sewerage network and 1.0 ML capacity
Sewage Pumping Station (SPS). A total of 1292 nos. domestic sewer
connections are also connected with this sewerage network. Rest of
the drains are either dry or having very less discharge, therefore, 1&D
of river Rispana is made at Deepnagar (ncar railway bridge) and
diverted to sewerage network. The wastewater from above 1&Ds
through sewerage network / trunk sewer line is leading to two
Sewage Treatment Plants (STPs) of 20 MLD capacity each at
Mothrawala, Dehradun for treatment and disposal. As per
information provided by Uttarakhand Jal Sansthan (an operative
agency of STPs), these STPs receives about 14 MLD and 11 MLD
wastewater which indicates that STPs are having sufficient capacity
lo treat wastewater. Strengthening of sewerage networking and
connectivity with network is also being carried out by the concerned
departments. Copies of letter dated 25.05.2024 of respondent Board
and reply dated 14.06.2024 of Uttarakhand Peyjal Nigam, Dehradun

is being marked and filed as Annexure No. 4 colly with this response
affidavit.

That the performance monitoring of Sewage Treatment Plants (STPs)
located in the river Rispana basin is being carried out by the
Uttarakhand Pollution Control Board regularly on monthly basis and
analysis data is being shared with concerned departments and also
being uploaded in the web site of UKPCB at
https://ueppcb.uk.gov.in/pages/display/1 84-sewage-treatment-plant-
(stp). Performance monitoring of STPs located in the river Rispana
basin from January, 2023 to May 2024 is being marked and filed as

Annexure No. § with this response affidavit.

N“‘%
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vii) That the monthly water quality monitoring of river Rispana is being

carricd out by the Uttarakhand Pollution Control Board at three
different locations from upstream at Shikhar fall, mid-stream near [T
Park, Dhoran and downstream at Mothrawala, Dehradun. Water

quality characteristic of river Rispana from January, 2023 to May,

2024 is being marked and filed as Annexure No. 6 with this response

affidavit.

REMEDIAL MEASURES

viil) That the Uttarakhand Pollution Control Board with association of

ix)
T T
TAR [
/'/@a»o b1
/I Rajenaci SinghNegtr g
H ey 108 Advocet® Al i
- cadun District 22 -
Wore eQ/
N AT
\/ TAT IS ’/

grassroot level organizations has undertaken mass awareness and
cleaning drives along the river Rispana at Dehradun and upper
catchment areas of Mussoorie town in the month of May-June, 2024.
These activities would certainly encourage the people in general not
to through litters/wastes in to water bodies. Brief outcomes of

awareness activities are being marked and filed as Annexure No. 7

Colly with this response affidavit.

That the respondent Board has also issued necessary directions under
the section 33(A) of the Water (Prevention and Control of Pollution)
Act, 1974 regarding discharge of polluted water in to river Rispana
to concemned authorities viz. i) Managing Director, Uttarakhand
Peyjal Nigam, Dehradun, ii) Chief General Manager, Uttarakhand Jal
Sansthan, Dehradun and iii) Municipal Commissioner, Nagar
Nigam, Dehradun for ensuring preventive and remedial measures.

Copies of directions issued on 11.07.2024 by respondent Board is

being marked and filed as Annexure No. 8 colly with this response

affidavit.

4. That from the above submission, it is evident that the various punitive,

preventive and remedial measures have been undertaken or being

d&(’(’_‘ﬂ\_ Page 8 of 9

e



339

undertaken by the various authorities in order to prevent discharge of
polluted wastewater in to river Rispana, which would have positive impact

on water quality of river Rispana.

5. That the deponent is a responsible Government servant having the highest
regards for the Hon’ble Tribunal and orders passed by them. The deponent
has always made his sincerest efforts to carry out the orders passed by this
Hon’ble Tribunal in its letter and spirit and shall continue to do so in the

future.
A M—;&
/e?zDeponent

B e s nis , Advocate, do hereby declare that the person making
this affidavit and alleging himselftobe ..................... is the same person

who is known to me from the papers produced by him before me in this case.

Advocate

Enrol. No.‘} 9’ !.\ U\\\D(j

Solemnly affirmed before me on this day oiﬁ My, 2024 at Dehradun at
about 9, ~"AM/PM by the deponent who has been identified by the aforesaid
person. I have satisfied myself by examining the deponent who understood

the contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary

o T B i e e B
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Advocate & Notary, Dehradur
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UTRNumber oSTTSSTRb

Value Date: [ta/05/2024
Seander Accaunt
Amount I1 00000.000 INR ;'\,pg, .
Related Ref No: o - ~ Commission |5 o
]_ I’J.OUD Racaiver Account
[ype
Beneficiary Details Remitting Customer Details
) o ) Mb. Nurnber / E-
Beneficiary A/C: [1 5530210001349 Account Number: 5000000372 7208403 Mail
Benef. Name And Address: Remitter's Name And Address:
]J15530210001349 'UK ENV PROTE POLLU CONT BOARD UEPPC
[NGT BAR ASSOCIATION Et1is
I i [ NEHRUCOLONY
[ | DEHRADUN
Beneficiary bank/branch Sender's To Receiver Information
IFSC Code: |UCBA0001553 [7495.0K
Details of Payment: ]OK
’ |
| | j
Error Code
[
Close J
http://1 0.68.26.4:6001/html/009554.htm 14-05-2024
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UTR Number lCBINH24 13!
Value Date: [14/05/2024
. Sender Account
Amount [100000.000 INR Type
Related Ref No: Commission
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Type
Beneficiary Details Remitting Customer Details
: Mb. Number / E-
Beneficiary A/C: {1 5530210001349 Account Number: 100000003727203403 Mail
Benef Name And Address: Remitter's Name And Address:
[115530210001349 |UK ENV PROTE POLLU CONT BOARD UEPPC
|NGT BAR ASSOCIATION [E 115
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Beneficiary bank/branch Sender's To Receiver Information
IFSC Code:
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: ' |
Error Code |
Close
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344 Annexure No. 2 colly

— = HEAD OFFICE
. ®
= '*“" I_I FE 2-@ Uttarakhand Pollution Control Board
" \, . WO sy PNy “ g 9
w \*/‘ ) Lifestyle For Gaura Devi Paryavaran Bhawan
\noxn Enviconment _ J0ewrem, . 46D, IT Park, Sabsstradiiare Road, Dehra Dun

E-mail : msukpeb@yahoo.com, Phone No.-0135-2607092

UKPCB/HO/Con/G-239/2023/ 208 Date: 22,09.2023
Speed Post

To,
MJs Fool Chand Infrastructure Pvt. Ltd.,
C-417, First Floor, Yojna Vihar,
New Delhi,

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act- 1981 and Section
33(A) of Water (Preventiom and Control of Pollution) Act- 1974,

WHEREAS, the Central Government has made the Water (Prevention and Control of Pollution) Act,
1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide provisions of these Acts every
water/air polluting industry/unit/operation/processes is required to obtain consent to establish and consent to
operate from the State Pollution Control Board; and

WHEREAS, as per Section-21 of the Air (Prevention and Control of Pollution Act, 1981 and Section-
25 of the Water (Prevention and Control of Pollution Act, 1974 as amended, it is the mandatory
requirement for any industry plant, operation or process, or any treatment and disposal system or any
extension or addition thereto, which is likely to discharge sewage or trade effluent into a stream or well or
sewer or on land; to obtain prior Consent from the Board; and

WHEREAS, for the purposes of protecting and improving the quality of environment and preventing and
abating environmental pollution, the standards for discharge of environmental pollutants from the industries,
operations or processes, have been specified under the Environment (Protection) Rules, 1986; and it is
mandatory to every industries, operations or processes to keep their effluent quality within the specified
norms; and

WHEREAS, in context of complaint received from District Magistrate, Dehradun, the joint inspection was
done by Executive Engineer, Junior Engineer of Jal Sansthan & Officials of Regional Office, Dehradun of
this Board on dated 19.05.2023 and made following observations:-

1 UM 7 e SRS s @ PRl Ao wee seREEER woftio 417, WM e,
mﬁgw,qﬁﬁﬁ%wmﬁaﬁaﬁzzwﬁqmmmmfﬁWMmﬁﬁw
- fdt T 2, R g AT & 20731 o Arex @)

2 W$MW3§EIANotiﬁcaﬁonﬂ%WfﬂWh?“ﬁﬂﬁEﬁfmﬂﬁﬂ%mﬂgl

3 g/ﬁmga@ﬁaﬁaﬁwhmmﬁﬁwﬂéﬁwmﬁ/mmﬁmﬁﬁ
|
4, maﬁwnﬁamauﬁrommaﬁﬁmaﬁmm%lmwmwﬁaﬁm
T & foreal e e iR Aw @ owy w8 2
5. mﬁmeWWwﬁWﬂﬁWW%lmmﬁﬁﬁmﬁmﬁ
Hmanmwofhograo@o%.aﬁm@/#ﬁﬁﬁﬁmﬁaﬁmmm%ﬁmﬁﬂaﬁmﬁw
IT THEH T TSI B WA 9 B TE ¥

AS SUCH, it is evidént from the above observations that the Unit is violating the provisions of Air
(Prevention and Control of Pollution) Act-1981 and Water (Prevention and Control of Pollution) Act-
1974 and;

.

NOW THEREFORE, in exercise of the power conferred under Section 31(A) of Air (Prevention and
Control of Pollution) Act- 1981 and Section 33(A) of Water (Prevention and Control of Pollution) Act-
1974 as amended with approval of the competent authority of the Board, you are directed :-

...cont..page-2
14
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1.

2,

345

25 f
To Show Cause within 30 days of time from issue of this notice to the undersigned, why the

unit uot be closed down under the provisions of above Act and concerned authorities be
directed to discontinye your power and water supply.

To Show Cause within 30 days of time from issue of this direction why not the Environment
Compensation of 2 38,400/Day from dated 21.12.2019 upto till compliance shall be imposed on

the unit for violation of Environment Norms till compliance.

Member Secretary

Letter No. :UKPCB/HO/Con/ G-239/2023/ Dated: 09.2023
- O e e e Al
Copy to :-

1. District Magistrate, Dehradun for kind information please.

2. Regional Officer (I/c), Uttarakhand Pollution Control Board, Dehradun for information

and necessary compliance-
3. Guard File/Accounts.

e

Yy,

15
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war ¥,
M/s Fool Chand Infrastructure Pvt. Ltd,
C-417, First Floor, Yojna vihar,
New Delhi.
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M/s Fool Chand Infrastructure Pvt, Ltd.,
C-417, First Floor, Yojna Vihar,
New Delhi.
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HICAD OFIICE

\ l_l FE Uttaralhand Pollution Control Board
W ’Z// Lifestyla For “Gawra Devi Paryavaran Bhawan”
~ Environment 4618, 1'T Park, Sahastradhara Road, Dehira Dun
E-mail : msukpeb@yahoo.com, Phone No.-0135-2607092
R —

r-‘

Date: |0 01.2024

umut NO/CRM-130/2024) .) 15

Speed Post

To.
M/s Magrolias Apartments,
Khasra no.-134, 135, 136, 137,
New Kh no.-109Ka, 109Kha, 110Ka, 111Ka,
Danda, Noorwala, Pargana Eastern Doon,
Distt- Dehradun.

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act-
1981 and Section 33(A) of Water (Prevention and Control of Pollution) Act- 1974

WHEREAS, the Central Government has made the Water (Prevention and Control
of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and
vide provisions of this Acts every water/air polluting industry/unit/operation/processes is
required to obtain consent to establish and consent to operate from the State Pollution

Control Board; and

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-25 of the Water
(Prevention and Control of Pollution) Act, 1974;

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-21 of the Air

(Prevention and Control of Pollution) Act, 1981;

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing @nd abating environmental pollution, the standar@is for discharge of
environmental pollutants from the industries, operations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industries,
operations or processes to keep their effluent/emission quality within the specified norms;

and

WHEREAS, in reference of the complaint received against the Unit (housing project),
from DM office, Dehradun, inspection of M/s Magrolias Apartments, Dehradun was
carried out by the officials of Regional Office, Dehradun of T.hlS Board on dated

17-10-2023 and made following observations :- '
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AS SUCH, it is evident from the above observations that the Unit is violating the
provisions of Air (Prevention and Control of Pollution) Act- 1981 and Water
(Prevention and Control of Pollution) Act- 1974 and;

NOW THEREFORE, in exercise of the power conferred under Section 31(A) of Air
(Prevention and Control of Pollution) Act- 1981 and Scction I3(A) of Water (Prevention
and Control of Pollution) Act- 1974 as amended with approval of the competent authority
of the Board, you are directed :-

1. To Show Cause within 30 days of time from issue of this notice to the
undersigned, why the Unit not be closed down under the provisions of above
Acts and concerned authorities be directed to discontinue your power and
water supply.

2. To Show Cause within 30 days of time from issue of this direction why not the
Environment compensation of X8000/day shall be imposed on the Unit for

violation of Environment norms till compliance.
(S.l/)é;naik)

Member Secretary
Letter No. :UKPCB/HO/C&M-139/2024/ Dated: as above

Copy-to :- =
1. District Magistrate, Dehradun for kind information please.
2. Regional Officer, Uttarakhand Pollution Control Board, Dehradun for
information and necessary compliance.
3. Account Section.
4. Consent Management Cell-1/Consent Management Cell-2, to keep the copy of

this order in concerned consent file.
Member/éretary

5. Guard File.
d\L
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E-mail : msukpeb@yahoo.com, 307 0135-2607092

/ MoyveoTHo-139 /2024 / L] ("

M/s Magrolias Apartments,

Khasra no.-134, 135, 136, 137,

New Kh no.109Ka, 109Kha, 110Ka, 111Ka,
Danda, Noorwala, Pargana Eastern Doon,
Distt- Dehradun.

fawg — mss Magrolias Apartments ® Fifd &R qare Mew & waw §)

LR

ST fawre 5w Frfoy g oe (rguw farer Td figam) s, 1974 @ aR-33(
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W R

mﬁmﬁ?mﬁaﬁﬂémﬁmwﬁ"h@aﬁﬁﬁmﬂ%hﬂshﬁagm]ias
Apartments, Khasra no.-134, 135, 136, 137, New Kh no.109Ka, 109Kha, 110Ka, 111Ka, Danda,
Noorwala, Pargana Eastern Doon, Distt- Dehradun & fd%g WM = & ¥16,88,000/— @I
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."‘.A Ll FE Hittarakiband Pollution Control Board

\ Y} Lifestyle Fot “Goanra Devi Paryavaran Bhawan”
N Environment 6B, I'T Park, Sahastradhara Road, Dehra Dun

F-mail : msukpeb@yahoo.com, Phone No.-0135-2607092

R E— e —— S —— e— T ——

UKPCB/HO/C& M-88/2024/ 270 Date: \0,01.2024
Speed Post
To,
M/s Bridge View Estate,
New Khasra no.-124,
Muaza Kandoli Pargana Parwadoon,
Distt- Dehradun.
Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act- 1981 and
Section 33(A) of Water (Prevention and Control of Pollution) Act- 1974

WHEREAS, the Central Government has made the Water (Prevention and Control
of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and
vide provisions of this Act every water/air polluting industry/unit/operation/processes is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-25 of the Water

(Prevention and Control of Pollution) Act, 1974;

WHEREAS, it is mandatory on the part of industrj to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-21 of the Air

(Prevention and Control of Pollution) Act, 1981;

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge of
environmental pollutants from the industries, operations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industries,
operations or processes to keep their effluent/emission quality within the specified norms;

and

WHEREAS, in reference of the public complaint received against the Unit (housing project),
inspection of M/s Bridge View Estate, Dehradun was carried out by the officials of Regional
Office, Dehradun of this Board on dated 13.09.2023 and made following observations :-

1. BRI Yivige & §RI Wi/ 9] Wedld &g e fbar T 2| Aiflgolwrg umr Tar
fio grefiT goiee & g sty Wiefl @ wdl & ey e SoEE & e
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AS SUCH, it is evident from the above observations that the Unit is violating the provisions of
Air (Prevention and Control of Pollution) Act- 1981 and Water (Prevention and Control of
Pollution) Act- 1974 and;
NOW THEREFORE, in exercise of the power conferred under Section 31(A) of Air

(Prevention and Control of Pollution) Act- 1981 and Section 33(A) of Water (Prevention
and Control of Pollution) Act- 1974 as amended with approval of the competent authority

of the Board, you are directed :-

1. To Show Cause within 30 days of time from issue of this notice to the undersigned,
why the Unit not be closed down under the provisions of above Acts and concerned
authorities be directed to discontinue your power and water supply.

2. To Show Cause within 30 days of time from issue of this direction why not the
Environment compensation of 16000/day shall be imposed on the Unit for violation

of Environment norms till compliance.
el it

Member Secretary

Letter No. :UKPCB/HO/C&M-88/2024/ Dated: as above

Copy to :-
1. District Magistrate, Dehradun for kind information please.

2. Regional Officer, Uttarakhand Pollution Control Board, Dehradun for

information and necessary compliance.

3. Account Section.
4. Consent Management Cell-1/Consent Management Cell-2, UKPCB to keep the

copy of this order in concerned consent file. - -

5. Guard File.
Mem&(‘:retary

A (
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E-mail : msukpchb@yahoo.com, 301 0135-2607092
TN / gasn / HogusoyHo—-88 / 2024 / Uns
W ¥,
M/s Bridge View Estate,
New Khasra no.-124,

Mauza Kandoli Pargana Parwadoon,
Distt- Dehradun.
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M/s Bridge View Estate, New Khasra no.-124, Mauza Kandoli Pargana Parwadoon, Distt-
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HEAD OFFICE

LiFE G?_ 4 Uttarakhand Pollution Control Board

!
- “Gaura Devi Paryavaran Bhawan”

‘ j W Lifestyle For . .
‘ ppk tagt 461, IT Park, Sahastradhara Road, Debra Dun

Environment OO, . iogic OO
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

Date: |Y_08.2023

URPCD/IO/Con/D-196/2023/ 32

Speed Post

To,
M/s D.D.P.M. (Workshop),
Mothrowala, Dehradun.

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act- 1981 and Section
33(A) of Water (Prevention and Control of Pollution) Act- 1974

WIHEREAS, the Central Government has made the Water (Prevention and Control of Pollution) Act,
1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide provisions of these Acts every
water/air polluting industry/unit/operation/processes is required to obtain consent to establish and consent to

operate from the State Pollution Control Board; and

WHEREAS, as per Section-21 of the Air (Prevention and Control of Pollution Act, 1981 and Section-
25 of the Water (Prevention and Control of Pollution Act, 1974 as amended, it is the mandatory
requirement for any industry plant, operation or process, or any treatment and disposal system or any
extension or addition thereto, which is likely to discharge sewage or trade effluent into a stream or well or

sewer or on land; to obtain prior Consent from the Board; and

WHEREAS, for the purposes of protecting and improving the quality of environment and preventing and
abating environmental pollution, the standards for discharge of environmental pollutants from the industries,
operations or processes, have been specified under the Environment (Protection) Rules, 1986; and it is
mandatory to every industries, operations or processes to keep their effluent quality within the specified

norms; and
WHEREAS, the Unit was inspected by the Officials of Regional Office, Dehradun of this Board in
presence of workshop’s representative Sh. Dalip Gusain, Manager on dated 20.05.2023 and made following

observations :-

0 Sododowwo (qarery) AeRlarar, Jeugd A wfd /et €1 SRR gRT ST
.y f g@u # gfafes 30 & 40 arE o WA v Ry @ @ 2 i
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AS SUCH, it is evident from the above observations that the Unit is violating the provisions of Air
(Prevention and Control of Pollution) Act-1981 and Water (Prevention and Control of Pollution) Act-

1974 and;

1

..cont..page-2
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NOW THEREFORE, in exercise of the power conferred under Section 31(A) of Air (Prevention and
Control of Pollution) Act- 1981 and Section 33(A) of Water (Prevention and Control of Pollution) Act-
1974 as amended with approval of the competent authority of the Board, you are directed :-

L. To Show Cause within 30 days of time from issue of this notice to the undersigned, why the
unit not be closed down under the provisions of above Act and concerned authorities be
directed to discontinue your power and water supply.

2. To Show Cause within 30 days of time from issue of this direction why not the Environment
Compensation of ¥ 7500/Day shall be imposed on the unit for violation of Environment Norms

till compliance.
(S.l/é;ik)

Member Secretary

Letter No. :UKPCB/HO/Con/ D-196/2023/ s fe Dated: I‘f 08.2023

Copy to :-
1. District Magistrate, Dehradun for kind information please.
2. Regional Officer (I/c), Uttarakhand Pollution Control Board, Dehradun for information

and necessary compliance.
Me mt&gta ry

3. Guard File/Accounts
7
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M/s D.D.P.M. (Workshop),
Mothrowala, Dehradun.
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- - | CENTRAL LARORATD D9

T~ o lﬂuir\k.:l"\.N“ POLLUTION CONTROT BOARD
‘d » Uk, Sahasteadhara Rond, Dehradun

N\ Email i

oKPEE ukpeheggmnil,com

Fest Report

Test report no: CLAO7MONW/002

UKPCB/CLI0724/ROD/IW - 02
M/s JSR Continental, Rispana pul, Haridwar Road,

Code allotted:

Name & address of industry:

Dehradun
Sampling pont: - STP Outlet
Type of sample: ¢ Grab
Sample collected by: . Mr. Ravinder Pundir (Scientific Assistant)
Mr. Nitin Dimri (Monitoring Assistant)
Quantity & Packing: © 2 0tr
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: . 01.07.2024
Date of sample receipt in the laboratory  : 01.07.2024
Duration of analysis: : 01.07.2024 -08.07.2024
Date of issue of report: . 08.07.2024
| S.No. | Parameters Unit Results Test Method
- = i sy "R
i H (@25°C - 6.78 APHA 24" Edition 4500 H™ B:
\ PH@ ) Electrometric Method ]
3 Total Suspended Solids mg/| 14.0 | APHA 24™ Edition 2540 C: Total
' Suspended Solids Dried at 103-105°C
3. | Total Dissolved Solids mg/l 456.0 APHA 24" Edition 2540 D: Total
) Dissolved Solids Dried at 180°C
4. | Biochemical Oxygen mg/l 18.0 IS 3025 (Part 44): 2023,
Demand 3 days 27°C
5 Chemical Oxygen Demand mg/l 120.0 IS 3025 (Part 58): 2023,
’ Open Reflux Method
=
L] by\u«b‘::\ﬂ Q/ r
Youd g A 2
Ahalysed by: Checked by: Counter sign:
(Pramod Bhandari) (Pradeep Chauhan) (S.S. Chauhan)
***i#*tttil,:“d of Test chort"*****“*
Note:
1. Theresults in the Test Report relate only to the items tested.
2. The Test Report pertains to the sample as received in Inb.
3. Report shall not be reproduced without npproval of laboratory.
4, Sample will be retained for only 10 duys after issulng the report.
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[est report na:

Code allotted:

Name & address of industry:
Sampling point:

Type of sample:

Email iq

i _ CENTRAL mnnm\;iﬁ\o

AND POLLUTION CONTROL BOARD
avky Sahasteadhara Road, Delirndun
clukpebiopmuil.com

Test Report

CLAT/HOAW/001
UKPCB/CL/07/24/ROD/TW ~ O]

M/s Kailash Hospital. Jogiwala, Dehradun
ETP cum STP Outlet

Grab

Sample collected h\, Mr. Ravinder Pundir {Scicnliﬂc Assistant)

M, Nitin Dimri (Monitoring Assistant)
Quantity & Packing:

2 1t
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: 01.07.2024
Date of sample receipt in the laboratory 01.07.2024
Duration of analysis: 01.07.2024 —08.07.2024
Date of issue of report: 08.07.2024
S.No. | Parameters Unit Results Test Method
I. | pH (@25°C) - 7.05 | APHA 24™ Edition 4500 H™ B:
; Electrometric Method
2. | Total Suspended Solids mg/| 150 | APHA 24" Edition 2540 C: Total
Suspended Solids Dried at 103-105°C
3. | Total Dissolved Solids mg/| 398.0 | APHA 24" Edition 2540 D: Total
' Dissolved Solids Dried at 180°C
4 Biochemical Oxygen mg/l 26.0 15 3025 (Part 44): 2023,
Demand 3 days 27°C
5 Chemical Oxygen Demand mg/l 180.0 IS 3025 (Part 58): 2023,
Open Reflux Method

Checked by:
(Pradeep Chauhan)

) -

Counter sign:

(S.S. Chauhan)

R i
alysed by:
(Pramod Bhandari)

FRAANEEIENEND of Test Reporg®***+ s+ ex

hotes The results in the Test Report relate only to the items tested,
The Test Report pertains (o the sample as received in lab.
Report shall not be reproduced without approval of laboratory.
Sample will be retained for ouly 10 days nfter issning the report,

il
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Test report no:

Code allotted:

Name & address of industry:
Sampling point:

Type of sample:

Sample collected by:

Quantity & Packing:

t.a\nnnmaqﬁ'l

UTION CONTROL BOARD

nl‘l( Snhnste Lol Dehrandun
. i | h L lllllhlll'll l il V' I
l'.“]l‘ I l[ clud Wi 1

I \ I'. ll l' H_'-‘al“l_lll.l'l”l

Test Report

CLAOTMO/ISW/00)
UKPCB/CL/07/24/ROD/SW — 01

M/s Suswa River, Mothrowala, Dehradun
Surface Waler

Grab

Mr. Ravinder Pundir (Scientific Assistant)

Mr. Nitin Dimri (Monitoring Assistant)

2 ltr
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: 01.07.2024
Date of sample receipt in the laboratory 01.07.2024
Duration of analysis: 01.07.2024 -08.07.2024
Date of issue of report: 08.07.2024
11 S.No. | Parameters Unit | Results Test Method
|
. | pH(@25°C) - 7.85 APHA 24™ Edition 4500 H' B:
J Electrometric Method
2. | Total Suspended Solids mg/| 300 | APHA 24" Edition 2540 C: Total
- | Suspended Solids Dried at 103-105°C
‘»3 Total Dissolved Solids mg/| 4120 | APHA 24" Edition 2540 D: Total
? Dissolved Solids Dried at 180°C
th e P
. Dissolved Oxygen mg/l 1.8 APHA 24" Edition 4500-O C
~‘ % o s Azide Modification .
5T Biochemical Oxygen mg/! 280 | 1S 3025 (Part 44): 2023, |
1 B 3 days 27°C |
T 6 ical Oxygen Demand mg/l 90.0 | 1S 3025 (Part 58): 2023,
6. | Chemic e Open Reflux Method
7. | Hardness (as CaC03) mg/l | 3900 | APHA 24" Edition 2340 C
EDTA Titrimetric Method
— 3| Calcium (as CaCO3) mg/l | 280.0 | APHA 24" Edition 3500- CaB ]
: LEDTA Titrimetric Method [
__________..._————————-_"-____ =] -
5 Magnesium (as CaC03) mgl | 1100 | APHA 24" Edition 3500 Mg B
; Calculation Method
10, | Chloride mg! | 320 | APHA 24" Edition 4500 CI'B
' Argentometric Method

Gt
Analysed by:
(Pramod Bhandari)

Ch:y:ke(l by:

WY

(Pradeep Chauhan)

-

Counter sign:
(S.S. Chauhan)

BRmmEREERRE L of Test Report*** 44 vsxse

Note:

‘The Test Report pertains 1o the
Report shall not be reproduced
Sample will be retuined for only

il sk

‘The results in the Test Report relate only to the items
sample s received in lab,

without approval of laboratory,
10 dnys after issuing the report.

tested,
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File No. PCB-24019/1/2022-PCB-DEPT-PCB (Computer No. 8618)

cend@anonatony

UTTARAKHAND POLLUTION CONTROL BOARD
46 = D IT Park, Sahastradhara Road, Dehradun

Emall d - glykpeb@gmalleon
Test Report
Test report no: ¢ CL/0S/HO/SW/002
Code allotted: UKPCB/CL/05/24/ROD/SW ~ 02
Namo & address of industry: M/s River Rispana near Chunna Bhatta, Raipur Road,
Dehradun
Sampling point: Surface Water
Type of sample: : Grab
Sample collected by: i Mr. Rakesh Kandari (Asst. Environment Engineer)
Quantity & Packing: b2l
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: : 21.05.2024
Date of sample receipt in the laboratory : 21.05.2024
Duration of analysis: ¢ 21,05.2024 -31.05.2024
Date of issue of report: ¢ 10.06.2024
S.No. | Parameters Results Test Method . Unit
I. | pH (@25°C) 6.75 | APHA 4500 H' B: .
s Electrometric Method -
2. | Total Suspended Solids 45.0 | APHA 2540 C: Total Suspended mg/l
| | Solids Dried at 103-105°C -
3. .| Total Dissolved Solids 852.0 | APHA 2540 D: Total Dissolved mg/l
Solids Dried at 180°C
4, | Dissolved Oxygen Nil | APHA 4500-0 C mg/l
Azide Modification
5. | Biochemical Oxygen Demand 80.0° | IS 3025 (Part 44): 2023, mg/|
3 days 27°C
6. | Chemical Oxygen Demand 140.0 | IS 3025 (Part 58): 2023, mg/l
| Open Reflux Method
7. | Hardness 5150 |APHA2340C mg/l
' EDTA Titrimetric Method
8. | Calcium 380.0 [ APHA 3500-CaB mg/l '
EDTA Titrimetric Method
9. | Magnesium 135.0 | Calculation Method mg/l
10. | Alkalinity . 610.0 | APHA 2320 B mg/l
‘ Titration Method
11. [ Chloride 68.0 | APHA4500 C1-B mg/l
Argentometric Method J
w) Pedaden W @/ < oq
Aﬁlysec?ﬂ?:’a e Checked by: Counte alg\:" _
Pramod Bhandari Pradeep Chauhan Amit Pokhriysl
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File No. PCB-24019/1/2022-PCR-DEPT-PCRH (Computer No. 8618)

024

/20g1 s cend@3nnoratony
UTTARAKHAND POLLUTION CONTROL BOARD
9 Y1 46~ D IT Park, Sahasteadhara Road, Dehiradun
\\,_ Emall 1d - glulogh@emall.com

Test Report

Test report no: i+ CL/05/HO/SW/001
Code allotted: i UKPCB/CL/05/24/ROD/SW ~ 01
Name & address of industry: : M/s River Rispana near Deep Nagar, Dehradun
Sampling point: * Surface Water
Type of sample: t Grab
Sample collected by: :  Mr. Rakesh Kandari (Asst. Environment Engineer)
Quantity & Packing: _ : 2N
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: . : 21.05.2024
Date of sample receipt in the laboratory  : 21.05.2024
Duration of analysis: ¢ 21.05.2024 -31.05.2024
Date of issue of report: ¢ 10.06.2024
S.No. | Parameters Results Test Method Unit
.| pH(@25°C) 6.61 [ APHA 4500 H*B: 5y .
Electrometric Method
2. | Totat Suspended Solids 34.0 | APHA 2540 C: Total Suspended mg/l
Solids Dried at 103-105°C
3. | Total Dissolved Solids 733.0 | APHA 2540 D: Total Dissolved mg/l
Solids Dried at 180°C
4. | Dissolved Oxygen Nil | APHA 4500-0 C mg/l
Azide Modification
5. | Biochemical Oxygen Dergand 44.0 | IS 3025 (Part 44): 2023, mg/l
3 days 27°C :
6. | Chemical Oxygen Demand 110.0 [ IS 3025 (Part 58): 2023, mg/l
Open Reflux Method _
7. | Hardness 4580 [APHA2340C mg/|
_ EDTA Titrimetric Method
8. | Calcium ' 3100 | APHA 3500-CaB mg/l
5 EDTA Titrimetric Method
9. | Magnesium 148.0 | Calculation Method mg/l
10. | Alkalinity 4250 | APHA 2320 B ' mg/l
Titration Method .
I1. | Chloride 480 | APHA4500CI-B mg/l
Argentometric Method

‘1,2 %ﬁuy&)&’- . ob
lysed b i recked by: Counter sign;

Pramod Bhandari Pradeep Chauhan Amit Pokhriyal

33
Note: 3

Generated tom JomfSEralied) "L RSR TASASSARPSIAISY Assistan, vepT.peg on 11/06/2024 0345 PM



File No. PCB-24019/1/2022-PCB-DEPT-PCB (Computer No. 8618)
/2024
.

o=
» QF

ABORATORY

CE|
UTTARAKHAND POLLUTION CONTROL BOARD
46 ~ DIT Park, Snhastradhara Road, Dehradun

Emall 1d = glykpeh@emall.com

Vkren

Test report no:
Code allotted: A
Name & address of industry:
Sampling point: |

Type of sample:

Sample collected by:

Test Report

: CL/0S/HO/NIW/019
UKPCB/CL/05/24/ROD/IW - 19
M/s 20 MLD STP, Mothrowala, Dehradun
 STP Outlet
¢ Grab
i Mr. Rakesh Kandari (Asst. Environment Engineer)
Mr. Dhirendra Singh (Monitoring Assistant)

Quantity & Packing; P 21tr

(HDPE/LDPE/P/G/Any Other) HDPE Jerrican

Date of sample collection: : 22.05.2024

Date of sample receipt in the laboratory  : 22,05.2024

Duration of analysis: ' 22,05.2024 -31.05.2024

Date of issue of report: 10.06.2024

S.No. | Parameters Results Test Method Unit
7.11 APHA 4500 H*B: -

I. | pH(@25°C)

Electrometric Method

2. | Total Suspended Solids

13.0 APHA 2540 C: Total Suspended mg/l
Solids Dried at 103-105°C

3. | Total Dissolved Solids

3120 | APHA 2540 D: Total Dissolved mg/l

Solids Dried at 180°C
4. | Biochemical Oxygen 180 | 1S3025 (Part 44): 2023, mg/l
Demand | 3 days 27°C
5. | Chemical Oxygen Demand 700 [1S3025 (Part 58): 2023, mg/|
! Open Reflux Met‘hod

ﬁ.ﬁ@ Bl

Pramod Bhandari

Note;
iendrated frarl o LHE results In.the Test Renort relsts anlb tn (ha tarme factad

o ,
&w_v""/ A -n(‘v‘v‘
Checked by: Counter sigh;

Pradeep Chauhan Amit Pokhriyal
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Uttarakhand & Ors. ® W= ¥ |
RIS,

| P SR favad w0 gHosodio # Wi e SMdET ¥o-417 /2022 Niranjan Bagehi
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24. We have enquired from the learned counsel appearing for respondent 3 as
to what action it has taken for non-compliance on the part of concerned
respondents by discharging polluted effluent in the river but neither satisfactory
reply has been given nor any material showing any action taken by respondent 3
against the violators, has been placed on record.

25. In view of thereof, we direct Member Secretary, UKPCB to take
appropriate, punitive, preventive and remedial action within one month and submit
compliance Report and to remain present in person before Tribunal on next date.

7o TH0SH0E0 EIRT TIRT MY & BT Helr 2|

moqqoaﬁoaomwﬁﬁamﬁ$a§mm#ﬁmmﬂﬁ$mﬁaﬁﬁmﬁr@aw
qifod 8 |
I. Number of drains & their Interceptions & Diversion status. Details of drains may be
provided.
2. Status of Sewerage network and connected STPs with their capacity utilization.
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ana & Bindal River under Namami Gange

Progri368
Detai
ail of I&D Works {(Nalla Tapping & Current Status)

S.Ns. 2 Location
From To "= Aciuai No.| No. or e !
4 - of Drains | 1&D's urrent Status
01 Mothrowala Bridge s
RHS = .
SIS ' Nariniketan Bridge 2 Fogiony
LHS
Nariniketan Brid e 2 B o]
02 oa Harapul Deepnagar
LHS 4 4 Functional
Harapul Deepnagar ] BES : 14 12 Functional
03 g Railway Bridpe
LHS 5 5 Functional
RHS 3 3 Functional
Railway Bridge Rispana Bridge (Haridwar Road)
o LHS 2 2 Functional
RHS 2 2 Functional
ik Rispana B;:f;}(ﬂnndwar Balbeer Brigde
LHS 9 9 Functional
RHS 12 9 Functional
Balbeer Brigde I Inder Road Bridge _
06 LHS 3 3 Functional
RHS 6 6 Functional
Inder Road Bridge | Y-Junction
07 LHS 1 1 Functional
RHS 2 2 Functional
i Y-Junction | Chander Road Bridge
08 LHS 16 15 Functional
RHS 4 3 Functional
Chuna Bhatta Bridge | Shani Mandir Bridge
09 LHS 3 3 Functional
RHS 7 5 Functional
Shani Mandir Bridge [ Shamshan Ghat Bridge )
10 LHS 7 5 runctionai
RHS 5 4 Functional
Shamshan Ghat Bridge | Rishi Nagar Bridge
11 LHS 9 i) Functional |
RHS 3 3 Functional
Rishi Nagar Bridge | Mayur Vihar Bridge
12 LHS 12 6 Functional
RHS 12 11 Functional
Mayur Vihar Bridge | Rajeev Nagar Kandol Bridge
2 LHS 6 6 Functional
14 Rajeev Nagar Kandoli Bridge Gangotri Vihar Bridge
RHS 7 3 Functional
15 |Y-Junction (Rispana) 1 1 Functional
16 |Bindal 1 i Functional
L Total :-| 168 144
\ 2
% /%ﬂ'% ' LQ;/E_
7 ARE ’
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369 Annexure No.
Uttarakhand Pollution Control Board
Performance Monitoring of Sewage Treatment Plants (STPs)
located in river Rispana basin, Dehradun
(From January, 2023 to May, 2024)
Sampling Point
Name of the Inlet of STP Outlet of STP
Sewage
Fecal
S.No. | Treatment BOD TSS BOD TSS .
Plant With | PH | mg/L) | mgL) | P2 | (mg/L) | (mgy | COliform
, mgit) | img g &)1 (MPN/100mI)
Capacity)
January - 2023
1 20 MLD STP-1 6.53 | 130 136 | 7.02| 7.2 09 540
at Mothrowala.
2 20 MLD STP-11 6.64 | 125 122 | 720 | 7.6 10 350
at Mothrowala.
February - 2023
1 20 MLD STP-1 6.60 | 135 139 | 7.17 | 8.0 10 130
at Mothrowala.
2 20 MLD STP-II 6.73 | 130 125 | 732 7.2 09 110
at Mothrowala.
March - 2023
1 20 MLD STP-1 6.70 | 140 143 | 740 | 7.6 09 63
at Mothrowala.
20 MLD STP-II
2 0 5 6.80 | 135 132 | 730 | 8.0 10 920
at Mothrowala.
April - 2023
20 MLD STP-1
1 at Mothrowala. | 6.90 | 150 154 | 720 | 84 10 350
20 MLD STP-II
at Mothrowala.
2 7.03 | 145 141 | 738 | 7.6 08 94
Page 1of4
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Annexure No. 5


370

Sampling Point
Name of the Inlet of STP Outlet of STP
Sewage
Fecal
S.No. | Treatment pH BOD TSS pH BOD TSS Coliform
Plant (With L L L L
an ( I (mg/L) | (mg/L) (mg/L) | (mg/L) (MPN/100mI)
Capacity)
May - 2023
20 MLD STP-I
1 0 S 6.92 160 165 7.30 9.2 12 430
at Mothrowala.
20 MLD STP-I1
2 0 5 6.80 155 158 7.50 8.8 10 1600
at Mothrowala.
June - 2023
1 20 MLD STP-I 7.20 155 158 8.00 8.8 10 170
at Mothrowala.
20 MLD STP-I1
2 0 5 7.00 150 152 7.60 8.4 09 150
at Mothrowala.
July - 2023
1 20 MLD STP-I 7.30 160 164 7.39 9.6 12 130
at Mothrowala.
20 MLD STP-I1
2 0 5 7.20 155 158 7.65 8.8 10 170
at Mothrowala.
August- 2023
20 MLD STP-1
1 7.40 155 160 7.50 10 14 >1600
at Mothrowala.
20 MLD STP-I1
2 at Mothrowala. | 7.10 150 153 7.30 9.6 12 220
September- 2023
20 MLD STP-I
1 at Mothrowala. | 7.45 150 154 7.60 9.2 12 140
20 MLD STP-II
t Moth la.
o [HVIOUIOWAR- g0l 145 | 147 | 734 88 10 210
Page 2 of 4
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371

Sampling Point
Name of the Inlet of STP Outlet of STP
Sewage
Fecal
S.No. | Treatment pH BOD TSS pH BOD TSS Coliform
Plant (With L L L L
an ( I (mg/L) | (mg/L) (mg/L) | (mg/L) (MPN/100mI)
Capacity)
October, 2023
20 MLD STP-I
1 0 5 7.18 155 157 7.89 8.8 10 79
at Mothrowala.
2 20 MLD STP-II 7.34 150 154 7.68 8.4 09 110
at Mothrowala.
November, 2023
20 MLD STP-I
1 0 5 7.32 160 164 7.68 9.6 13 94
at Mothrowala.
20 MLD STP-II
2 7.12 155 158 7.35 9.2 11 350
at Mothrowala.
December, 2023
20 MLD STP-I
1 0 5 7.27 155 160 744 | 10.0 14 220
at Mothrowala.
20 MLD STP-II
2 at Mothrowala. | 7.20 150 153 7.66 8.8 10 170
January, 2024
1 20 MLD STP-1 7.23 150 153 7.50 9.2 12 110
at Mothrowala.
20 MLD STP-II
2 6.90 145 150 7.15| 104 14 1600
at Mothrowala.
February, 2024
20 MLD STP-I
1 7.29 155 160 791 10 14 170
at Mothrowala.
22x10?
2 20 MLD STP-II 7.34 150 154 7.69 | 11.2 17
at Mothrowala.
Page 3 of 4
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372

Sampling Point
Name of the Inlet of STP Outlet of STP
Sewage
Fecal
S.No. | Treatment pH BOD TSS pH BOD TSS Coliform
Plant (With L L L L
an ( 1 (mg/L) | (mg/L) (mg/L) | (mg/L) (MPN/100mI)
Capacity)
March, 2024
20 MLD STP-1
| at Mothrowala. | 7.40 | 160 164 | 7.72 9.2 12 210
20 MLD STP-II
2 at Mothrowala. | 7.44 | 155 160 | 7.83 | 10.8 15 1600
April, 2024
20 MLD STP-1
1 at Mothrowala. | 7.38 | 165 168 | 749 | 8.8 10 170
20 MLD STP-II
2 0 5 7.27 | 160 164 | 758 | 104 13 540
at Mothrowala.
May, 2024
20 MLD STP-1
1 0 5 723 175 180 | 737 | 9.6 12 220
at Mothrowala.
20 MLD STP-II
2 7.15| 170 176 | 7.71 8.8 10 170
at Mothrowala.
Sewage Treatment final effluent standards 6.5-
<1 <1
(As Notified by MoEF&CC). 9.0 30 00 000
Note: All values are in mg/l except pH, Fecal coliform (MPN Per 100 ml).
seskeoskeoskskoskoskskoskok
Page 4 of 4
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Report on Awareness & Cleanup operation
for Rispana Rejuvenation program
on the occasion of
World Environment Day 2024
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Report on Awareness & Cleanup operation for Rispana Rejuvenation
program on the occasion of World Environment Day 2024

A. Rispana Rejuvenation: Rispana is a perennial river
that originates in the Laal Tibba hills of Mussoorie,
and after flowing past the Massey Falls and Sikhar
Falls, enters Dehradun near Rajpur. Journeying
through Amwala and Tapovan, it meets the Bindal
at Ajabpur. In its 27km journey, Rispana covers a
catchment area of 53.45 sgkm. For the last few
decades, water inflow in this perennial river has
been reduced considerably. Moreover, due to
encroachments on its catchment area, this river
has turned into nala with huge solid waste and
sewer being released into this on a daily basis.

There have been innumerable attempts to revive
Rispana, however due to numerous constraints and coordination issues, it is already turned into a
nala full of solid waste, sewer and filth as per the photographs attached. Following are the issues
pertaining to solid waste in Rispana rivers based on extensive work carried out by EcoGroup

Society during last 3 months.

0 Very low-level awareness about waste and related serious harmful effects on health and

hygiene among localities along Rispana river.

0 A detailed survey with a well-designed questionnaire will also be done for getting accurate

feedback on quantum & type of waste with various issues & grievances.

0 Weak network collection of Nagar Nigam Vehicles (Door to Door collection) for mixed waste

collection. There are gaps and grievances from Public on account of this
0 No Separate vehicle for plastic waste waste/dry collection
0 Almost no Challan for defaulters or any other corrective action

0 No monitoring through CCTV

B. In this perspective, Uttarakhand Pollution Control Board had planned a 10 days program
consisting of activities i.e. 8 days cleanliness campaigns,2 days awareness campaigns,
Environment Day celebration on 5™ June and a rally from 31% May to 9" June 2024 pertaining to
Rispana rejuvenation. For this UKPCB has invited EcoGroup Society to build a partnership to carry
out these activities in association to perform activities as per program to raise awareness among
the residents living along Rispana on waste and its impact on the environment and human health
especially in the context of Rispana River Rejuvenation. (Copy of Work Order no. UKPCB/HO/Gen-
10/PCB dated 31.05.2024 enclosed with this report.
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This program had a clear aim to work towards rejuvenation of river Rispana which is on verge of
extinction if effective remedial measures are not initiated for its revival. This important

intervention

created awareness on waste essential for promoting responsible Waste Management practices,
reducing pollution, and conserving resources This was achieved through educational campaigns,
workshops and seminars, community engagements which provide in-depth knowledge about
waste management practices and sustainable living, along with encouraging participation of local

communities.

About UKPCB:Uttarakhand Pollution Control Board has been actively focusing to prevent, control,
and reduce water and air pollution in the State. It also has a role to advise the respective State
Government on the subject matter regarding prevention, control, or reduction of water and air
pollution.

An Introduction of EcoGroup Society:

EcoGroup Society is a non-profit NGO of Dehradun, working as an active environmental
conservation organization in different areas for sustainability and preservation of biodiversity of
Dehradun. Prime focus areas are waste management, tree plantations, water conservation, IEC
activities and smart activities of Dehradun etc. EcoGroup Society has conducted around 135
campaigns and IEC activities on waste management all around Dehradun in various segments of
city. It has distributed around 5000 cloth bags for reducing impact of polythene waste, distributed
2000 masks during Corona epidemic, planted 1250 trees with more than 80% survival ratio and
introduced innovative concepts of installing refrigerator for foods for needy and distributed free
food in lieu of collection of plastic waste etc. apart from wall paintings for environment messages.
EcoGroup Society has also introduced Ecobricks concept first ever in Uttarakhand by compacting
plastic waste in Pet bottles and utilizing in construction of various structures by using Ecobricks as
building blocks. Preparing Ecobricks by segregating waste at source itself would also bring down
the cost, reduce energy consumption and reduce carbon footprints due to less fossil fuel
consumption in transportation significantly which is the need of the hour too. We are focusing on
propagating effective waste management solutions across urban and rural landscapes, with a
special focus on eco sensitive and tourist areas. Also, we promote local entrepreneurship with the
aim of empowering women and youth to earn their livelihoods. EcoGroup Society has been
actively pursuing IEC activities on waste management focusing on following:

= Zero Waste approach

= Community engagement

= Leading by On-ground activities

=  Promoting income of weaker section

Broadly EcoGroup Society has been associated with NIEPVD (in the past, NIVH), DRDO, Army, Many

RWAs, Colonies, Schools, Institutes, Universities etc.
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Program was categorized in following broad areas of activities

IEC activities (2 nos.): The objective of Information, Education and Communication (IEC)
is to inform, educate and inspire people to realize their roles and responsibilities, and
benefits accruing from investing in right waste management practices. This is built around
the pillars of awareness and motivation. Behavioural change is vital for effective SWM.
Information, Education & Communication (IEC) is a multilevel tool for promoting and
sustaining risk reducing behaviour change in individuals and communities. The IEC
activities should be undertaken, keeping in view the particular wastes in particular areas
and particular seasons. The IEC campaign targets households, shops, and commercial and
institutional premises as well as other stakeholders such as municipal officials, elected
representatives, schools, non-government organizations (NGOs), the informal sector,
media, etc., to ensure their participation in managing city waste by discharging their role
effectively. In this program, UKPCB had planned for targeting residents living along
Rispana, municipal workers, shop owners etc., who are somehow responsible in disposing
mixed waste in Rispana.

Cleanliness Campaigns (8 nos.): These help to reduce pollution and waste in our
environment. By cleaning up litter and other types of waste, we can prevent them from
entering our waterways, harming wildlife, and polluting our air. Second, clean-up
campaigns raise awareness about the importance of keeping our planet clean and healthy
Clean-up drives are essential components of Waste Drives Management strategies,
offering tangible benefits to local communities and the environment. These drives aim to
achieve several key objectives firstly, by removing litter and debris from public spaces
such as parks. In all eight cleanliness drives were carried out BY UKPCB with the support

of EcoGroup Society.

Rally by Students: Rallies are peaceful, energetic, passionate, and meaningful way for the
community to unite and raise awareness about proper disposal of waste. A well-
organized rally or march communicates a movement's message clearly and accurately to
the intended recipients and the broader public.IN this case, this would be used for making
local residents to be aware for revival of Rispana by not throwing mixed waste into the
river and dispose it wither to municipal vehicle or segregation.

Celebration of World Environment Day:

On this occasion, Appreciation certificates were also distributed to officers/ employees
for their outstanding works in environment conservation. Planters were also distributed.

To reduce ingress of polythene, in-home cloth bags were also distributed to all
participants. This would also discourage polythene production.
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F. Summary of Activities:

S.No. Date Location Activity Waste Disposed

1. 31.05.2024 | Nalapani Bridge, IEC activity & 120 Kg
Friday Sahastradhara Road Cleanliness drives

2. 01.06.2024 | Truffalgar-Canal Road bridge, | Cleanliness drive 160 Kg
Saturday Dhoran

3, 02.06.2024 | Rispana Bridge, Chuna Bhatta, | Cleanliness drive 190 Kg
Sunday Raipur Road

4. 03.06.2024 | Danda-Lakhound Rispana ki Cleanliness drive 95 Kg
Monday Rao, Near IT Park

5. 05.06.2024 | In Rispana, Near Truffalgar- Celebration of 160 Kg
Wednesday | Canal Road bridge, Dhoran World Environment

Day

6. 06.06.2024 | Deep Nagar-I, Rispana Cleanliness drive 175 Kg
Thursday

7. 07.06.2024 | Lower Adhoiwala Awareness, 110 Kg
Friday Cleanliness drive

8. 08.06.2024 | Shikhar Fall Cleanliness drive 65 Kg
Saturday

9. 09.06.2024 | Rispana Bridge Hardwar Road | Awareness, Rally, 1000 Kg
Sunday Cleanliness Drive
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Activity 1: IEC and Cleanliness Drive on 31.05.2024 at Nalapani Bridge, Sahastradhara Road.

Uttarakhand Pollution Control Board (UKPCB) with support of EcoGroup society on the occasion of World
Environment Day initiated a 10 days program consisting of cleanliness drives and awareness campaigns
for Rispana Rejuvenation. Duration of the program was from 31°May 2024 to 09 June.2024.

On this day, the activities were joined by NCC girls cadets and youth from UBT cares. In the beginning the
NCC girls were made aware of in-depth details of various kinds of waste and its efficient management
based on the 3R concept. Also, they were briefed about various health hazards to nearby residents of
Rispana due to waste accumulation in the river. Later, an extensive cleanliness campaign was carried out
by participants and around 120 KG of mixed waste was disposed of with the help of Nagar Nigam
Dehradun. Also, collected clean plastic waste was sent for recycling.

GMT +06:30

Activity 2: Cleanliness Drive on 01.06.2024 at Trafalgar-Canal Road bridge, Dhoran.

On this day, UKPCB with support of EcoGroup Society conducted a cleanliness drive in Rispana river at
Trafalgar-Canal Road bridge, Dhoran, this extensive cleanliness campaign was carried out in the bed of
river and around 160Kg of mixed waste was disposed of with the help of Nagar Nigam, Dehradun. Nearby
residents and vendors were also sensitized about proper waste disposal in collection vehicles and not to
throw waste in river to keep it clean and free from pollution.

ehradun, Uttarakha
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Activity 3: Cleanliness Drive on 02.06.2024 at Rispana Bridge, Chuna Bhatta, Raipur Road.

On this day, UKPCB with support of EcoGroup Society conducted a cleanliness drive in the Rispana river at
Rispana Bridge,Chuna Bhatta, Raipur Road Trafalgar-Canal. Being Sunday, the campaign was joined by
various NGOs and many volunteers. This extensive cleanliness campaign was carried out in the bed of the
river and around 190Kg of mixed waste was disposed of with the help of Nagar Nigam Dehradun. Nearby
residents and vendors were also sensitized about proper waste disposal in collection vehicles and not to
throw waste in rivers to keep it clean and free from pollution. They were also briefed about segregation
of waste and its benefits.

P
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ghradun, Littarakhand

Activity 4:Cleanliness Drive on 03.06.2024 at Danda-Lakhound Rispana ki Rao, Near IT Park.

On this day, UKPCB with support of EcoGroup Society conducted a cleanliness drive in Rispana river at
Danda-Lakhound Rispana ki Rao, Near IT Park. This stretch was full of waste mostly discarded cloths from
nearby residents and other shops. UKPCB & EcoGroup Society carried out. As planned, a cleanliness
campaign out in the bed of river and around 95 Kg of mixed waste was disposed of with the help of Nagar
Nigam Dehradun. Nearby residents and vendors were also requested to not to throw waste and for
waste disposal in collection vehicles only to keep it clean and avoid to pollute it.
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Activity 5: Cleanliness Drive and Celebration of World Environment Day on 05.06.2024 at In Rispana,
Near Trafalgar-Canal Road bridge, Dhoran.

UKPCB with the support of EcoGroup Society celebrated World Environment Day 2024 on 05.06.2024
right in the bed of Rispana River near Trafalgar-Canal Road Rispana bridge. Before commencement of the
program, all the officials and participants present conducted a cleanliness drive in Rispana river and
collected around 160 Kg of mixed waste which was disposed with the help of Nagar Nigam workers.

After this activity, e-message on significance of World Environment Day of Dr. Parag Madhukar Dhakate ji
was read in front of participants. Later. thoughts on environment protection and preservation were
shared by various dignitaries. Dr. Ankur Kansal shared his thoughts on how UKPCB is executing various
programs on environment conservation on ground level in association with NGOs and also informed that
UKPCB is organizing such eco-friendly activities in Haldwani and other centres as well. Shri PK Joshi ji
expressed his concern over collected cloth waste from Rispana river and urged to find solutions to
segregate it from mixed waste and proper disposal. Shri Ashish Garg from EcoGroup Society suggested for
Rispana rejuvenation through proper waste management and conducting many awareness programs for
making people living beside Rispana aware about health hazards about waste being thrown in river. In the
last, Chief Guest Shri Chandan Singh Rawat ji expressed his concern over rising temperature and various
reasons related to it.

Dehra Dun, Uttarakhand, India

938H+MCS, I. T. Park Rd, Kishanpur, Dehra Dun, Uttarakhand 248195, Ind
Lat 30.366324°

Long 78.078447°

05/06/24 10:14 AM GMT +05:30
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Activity 6: Cleanliness Drive on 06.06.2024 at Deep Nagar-I, Rispana.

On this day, UKPCB with support of EcoGroup Society conducted a cleanliness drive in Rispana river at
Deep Nagar, Rispana. This stretch is full of densely packed habitat settled along river and almost everyone
is dumping waste.An extensive cleanliness campaign was carried out in the bed of river with involvement
of school children and around 175Kg of mixed waste containing plastic waste & discarded cloths was
disposed of with the help of Nagar Nigam, Dehradun. Residents were also sensitized about proper waste
disposal in collection vehicles and not to throw waste in river to keep it clean and free from pollution.

Activity 7:Cleanliness and awareness Drive on 07.06.2024 at Lower Adhoiwala.

UKPCB with support of EcoGroup Society conducted a cleanliness drive in Rispana river at Lower
Adhoiwala, Rispana. This extensive cleanliness campaign was carried out in the bed of river and around
110 Kg of mixed waste was disposed of with the help of Nagar Nigam Dehradun. on complain of residents
about poor reporting of waste vehicles, coordination with Nagar Nigam was done for regular reporting of
vehicles. Nearby residents and vendors were also sensitized about proper waste disposal in collection
vehicles.
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Activity 8: Awareness, Rally, Cleanliness Drive on 08.06.2024 atShikhar Fall

Shikhar fall is one of the most favourite tourist destinations of picnic lovers surrounded by majestic hills.
However, as usual this is also suffering from poor waste disposal habits of the public. One can find
substantial plastic waste, liquor bottles and other mixed waste. However, due to a lot of public visiting for
leisure and picnic, one can find substantial plastic waste especially Pet bottles and MLP. This is not making
this beautiful area ugly but also polluting the stream where water supply is being made to Dehradun city.

UKPCB with support of EcoGroup Society had planned to clean this pure source of Rispana and conducted
a cleanliness drive in Rispana river at Shikhar fall, being a good flowing source of Rispana. This extensive
cleanliness campaign was carried out in difficult terrain and around 65 Kg of plastic waste and some
quantities of discarded cloth was collected. This was later disposed of with the help of Nagar Nigam
Dehradun. Visitors and tourists were also sensitized about proper waste disposal and to carry it to their
homes instead of throwing waste in streams.

Activity 9: Awareness, Rally, Cleanliness Drive on 09.06.2024 at Rispana Bridge Haridwar Road.

UKPCB with support of EcoGroup Society conducted a cleanliness drive in Rispana river at Rispana Bridge,
Haridwar Road. This is quite vicinity of Vidha Sabha and is occupied by many vehicles for parking to
various tourist destinations. As usual, this is also full of mixed waste.

Before commencement, an awareness campaign was done for participants to make them aware about
different types of waste, segregation and proper disposal, reuse and recycling of respective waste.
Around 1000 kg of waste containing plastic waste, polythene, discarded clothes, etc. was collected and
disposed of with the help of Nagar Nigam. Thereafter a rally of students and youth were organised for
awareness of residents living along Rispana river to appeal not to throw waste in Rispana. Their problems
related to waste were also understood and conveyed to supervisor, Nagar Nigam to depute door to door
vehicles timely and regularly. Caps containing logos of UKPCB and EcoGroup Society were also

distributed to participants apart from masks, gloves and snacks.

Participants in this rally were Officials of UKPCB, members of EcoGroup Society &UBTcares and students

of GUPS, Deep Nagar, GGIC, Carman, Sara Dev, S%ner Valley and other schools.
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This campaign was also joined by various school children. Around 1000 Kg of mixed waste was disposed
of with the help of Nagar Nigam Dehradun. Nearby residents and vendors were also sensitized about
proper waste disposal in collection vehicles and not to throw waste in river to keep it clean and free from

pollution.

dece
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G. Cleaning by Heavy Machines:

In addition, coordination with Nagar Nigam was done by EcoGroup Society for cleaning by
machines and disposal to Kargi by tractor trolleys. The below graph shows waste cleared from
Rispana by Heavy machines for program duration 31.05.2024 to 09.06.2024.

Waste Removal from Rispana
(in Tonnes)
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Annexure No. 7 (1)

Uttarakhand Poﬁ%%ion Control Board

Awareness Activities on
Solid Waste Management and Climate Action

Activity 1
Dated : 3 June, 2024
Location : Mall Road, Mussoorie

The Uttarakhand Pollution Control Board alongwith Waste Warriors,
introduced “Kachra Man” as a superhero in Mussoorie. These ‘Kachra
Man’ individuals roam around draped in waste material to attract tourists
and raise awareness about the types of waste we generate.

These Kachra Man's roamed around on the most famous Mall road of
Mussoorie speaking to approximately 30 people on the above mentioned
topic of single-use plastic. Their aim is to educate a large number of tourists
about the importance of reducing waste and using less plastic

Glimpses of the activity at Mall Road, Mussorie.
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Activity 2 391

Dated : 7 June, 2024
Location : Santura Devi Temple

Uttarakhand pollution Control Board conducted a clean-up drive alongwith
Waste Warrior near Santura Devi Temple located on the national highway
towards yamunotri, Mussoorie with the participation of 30 people from
police department, shopkeepers & market association. A total of 300 kg of
waste was collected which contained a majority of single use plastic, Multi
layered plastic and tetrapak. These clean-ups are always an eye opener for
the participants as how littering effects the environment and also to
understand how difficult it is to retrieve the waste thrown. This initiative
has definitely educated people on the need of source segregation and the
harmful effects of dumping.

Mussoorie/Kempty:

itment, Our Future

\\\\\

Glimpses of the Cleanliness Activity at Santura Devi Temple, Mussorie.
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Activity 3 392

Date: June 11, 2024
Location: Mall Road, Mussoorie

On June 11, 2024, a rally was organized at Mall Road in Mussoorie to raise
awareness about the harmful effects of single-use plastics. The event saw
enthusiastic participation from more than 100 individuals, including students
from four government schools, local people, and representatives from Keen and
the Nagar Palika. The rally commenced at 11:00 AM from the starting point at
Mall Road. Participants carried banners and placards with messages highlighting
the harms of single-use plastics. Slogans such as “Say No to Plastic,” “Protect
Our Environment,” and “Choose Reusable” echoed through the air as
participants marched through the streets.

The active involvement of students from four government schools played a
crucial role in spreading the message of environmental conservation and
emphasizing the urgent need to reduce plastic usage. Additionally, some
residents joined the rally, demonstrating their support for a cleaner, plastic-free
environment. The presence of Keen and Nagar Palika members reflected the
community’s collective effort in addressing environmental issues.

Glimpses of the Rally at Mall Road, Mussorie.

Uttarakhand Pollution Control Board
46 B, IT Park, Sahas¢éeadharaRoad, Dehradun
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P \‘ f HEAD OFFICE
= l II l Littarakhand Pollution Control Board
“". ‘ ; “Gaunradevi Paryavaran Bhawan”
T::‘ b *b : 460, 1) Park, Sahasteadhara Road, Dehradun
S . _ Eemadl : msukpeh@yahoo.com
Ref. No. 0. UKPCB/HO/Gen-183- 586/2024/ F;%n Date: 14,07, 2024

SPEED POST / E-MAIL
NGT MATTER

To,
Managing Director,
Uttarakhand Peyjal Nigam,
11, Mohini Road, Dalanwala,
Dehradun (Uttarakhand)
Email: md.peyjal-uk@gov.in;
gmadm-peyjaln-uk@gov.in

Directions under Section-33(A) of the Water (Prevention and Control of
Pollution) Act, 1974, regarding — discharge of polluted water in river Rispana.

WHEREAS, amongst others, under Section-17 of the Water (Prevention and
Control of Pollution) Act, 1974, one of the functions of the State Pollution Control
Boards (SPCBs), constituted under the Water (Prevention and Control of
Pollution) Act, 1974 is to plan a comprehensive programme for prevention, control
or abatement of pollution of streams and wells in the State and to secure the
execution thereof: and

WHEREAS, sewage and municipal drains are the major source for water resources
deterioration and pollution load to water bodies. Consumption of polluted water
adversely affects human health and aquatic life as well. Quality of treated sewage
generally of lower standards further adding to problem; and

WHEREAS, the Uttarakhand Peyjal Nigam is the authorities responsible for
planning, survey, design and execution of sewage schemes, development of
sewerage networking, sewage treatment and its disposal in the State of
Uttarakhand; and

WHEREAS, the matter of encroachment as well as discharge of untreated domestic
wastewater in to river Rispana is under consideration before the Hon'ble National
Green Tribunal as O.A. No. 417 of 2022 tilted as Niranjan Bagchi Vs State of
Uttarakhand & Ors. and while hearing in the matter, Hon’'ble NGT inter alia directed
not to allow discharge of polluted/untreated wastewater in to river Rispana; and

WHEREAS, information about inventory of drains and status of Interception &
Diversion of drains, status of sewerage network & connected to STPs and their
capacity utilization were sought from Managing Director, Uttarakhand Peyjal Nigam,
Dehradun vide letter ref. no. UKPCB/HO/Gen-183-586/2024/265 dated 25.05.2024;
and

UKPIN-July-2024
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WHEREAS, as per reply dated 14 06 2024 of Chief Engineer, Uttarakhand Payjal
Nigam, Dehradun, out of total 199 drains, 167 drains are tapped and diverted to
STPs through 143 interceptions & diversions Rest of the drains have very less
discharge, therefore, river Rispana is tapped at Deep Nagar, near railway over
bridge, which is also connected with 02 Nos. of STPs at Motharawala. Further, 1297
nos. of households are connected with sewerage network and provided 1TMLD
capacity Sewage Pumping Station (SPS). It is also stated that households and
commercial connections to sewerage network and operation & maintenance of
STPs is being undertaken by Uttarakhand Jal Sansthan; and

WHEREAS, it is evident from the reply of Peyjal Nigam interception & diversion of
drains and connected them to STPs for treatment located at Motharawala have
made by the concemed authority, however, disposal of left-over drains in to water

body is a matter of concerned in order to maintain wholesomeness of water body;
and

WHEREAS, utilization of treated sewage water for irrigation and other non-potable
uses is equally important to save fresh water considering diminishing water
resources, prevent nutrient pollution in water body and utilize nutrient value of
sewage for irrigation, therefore, utilization of treated sewage water should be an
integral part of all sewage treatment schemes: and

WHEREAS, water quality characteristics of river Rispana at Mothrawala before
confluence with Bindal river, indicated high number of fecal coliform bacteria and
pollution load in term of Biochemical Oxygen Demand (BOD) as compare to
upstream at Shikhar fall, which is an indication of disposal of untapped municipal
drains into the river Rispana; and

NOW THEREFORE, in view of above and in order to prevent disposal of
untreated/partially treated wastewater or municipal drains in to river Rispana, and in
exercise of power conferred under section 33(A) of the Water (Prevention and
Control of Pollution) Act, 1974 as amended from time to time, following directions
are being issued to the Managing Director, Uttarakhand Peyjal Nigam, Dehradun for
strict compliance:

1. The Peyjal Nigam shall ensure Interception & Diversion of all wastewater drains
falling in to river Rispana. No case untreated/partially treated wastewater
drain(s) will allow to discharge in to river Rispana.

2. AllInterception & Diversions shall be connected with sewerage network leading
to designated STPs for treatment.

3. Operation and Maintenance of STPs shall be carried out in order to meet
prescribed discharge norms, all the time. Chlorination with appropriate retention
time should be ensured for disinfection. No case partially treated or untreated
wastewater is allowed to discharge in to river Rispana.

UKPIN-July-2024 6\‘ =
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4. The Peyjal Nigam shall work out feasibllity for uses of treated water for non-
potable purposes such as horticulture, gardening, irrigation, water spraying,
construction activities & flushing etc. This would also improve the viability of
STPs and reduce burden on fresh water resources.

Uttarakhand Peyjal Nigam, Dehradun shall submit reply of above directions within
a week time to this office and thereafter, bi-monthly compliance report will be
submitted to this office.

This issue with approval of Competent Authority of the Board.

/q/;?ﬁﬁbé—cja’

(Dr. Parag Madhukar Dhakate)
Member Secretary

Copy to:- G’C 5

1. Principal Secretary, Forest, Environment Conservation & Climate Change,

Govt. of Uttarakhand, Dehradun for kind information please.

2. Secretary, Drinking Water Department, Govt. of Uttarakhand, Dehradun for
kind information please.
Compliance & Monitoring Cell, UKPCB, HO, Dehradun for information.
Regional Officer (i/c), Uttarakhand Pollution Control Board, Dehradun for
information and compliance of the same.

5. Guard file. ‘; 2.._
/-Q’Zﬂ

Member Secretary

olc &

o

UKPIN-July-2024
Page 3 of 3

65



— HEAD OFFICE

== “"’ I..i F E Utaﬂﬁmnd Pollution Control Board

" \
G | ‘{'ﬂ Lifestyle For «Gauradevi Paryavaran Bhawan”
‘gz{ » Envionment  46B, IT Park, Sahastradhara Road, Dehradun

E-mail : msukpcb@yahoo.com
Ref. No. UKPCB/HO/Gen-1 83-586/2024/ 531 Date: 14.07.2024

SPEED POST / E-MAIL

GT MATTER

NGTMATIEE

To,
Chief General Manager,
Uttarakhand Jal Sansthan,
Jal kal Bhawan,
D-Block Nehru Colony,
Dehradun (Uttarakhand)
Email: cgm-js-ua@nic.in;
cgmujs@gmail.com

Directions under Section-33(A) of the Water (Prevention and Control of
Pollution) Act, 1974, regarding — discharge of polluted water in river Rispana.

WHEREAS, amongst others, under Section-17 of the Water (Prevention and
Control of Pollution) Act, 1974, one of the functions of the State Pollution Control
Boards (SPCBs), constituted under the Water (Prevention and Control of
Pollution) Act, 1974 is to plan a comprehensive Pragramme for prevention, control
or abatement of pollution of streams and wells in the State and to secure the

execution thereof; and

WHEREAS, sewage and municipal drains are the maijor source for water resources
deterioration and pollution load to water bodies. Consumption of polluted water
adversely affects human health and aquatic life as well. Quality of treated sewage
generally of lower standards further adding to problem; and

WHEREAS, the Uttarakhand Peyjal Nigam is the concermned Authorities responsible
for operation of sewerage networking, sewage treatment and disposal and provide
efficient sewerage services. In the State of Uttarakhand; and

WHEREAS, the matter of encroachment as well as discharge of untreated domestic
wastewater in to river Rispana is under consideration before the Hon'ble National
Green Tribunal as O.A. No. 417 of 2022 tilted “Niranjan Bagchi Vs State of
Uttarakhand & Ors.” and while hearing in the matter, Hon'ble NGT inter alia directed
not to allow discharge of poliuted/untreated wastewater in to river Rispana; and

WHEREAS, information about inventory of drains and status of Interceptibn &
Diversion of drains, status of sewerage network & connected to STPs and their
capacity utilization were sought from Managing Director, Uttarakhand Peyjal Nigam,
Dehradun vide letter ref. no. UKPCB/HO/Gen-183-586/2024/265 dated 25.05.2024;

and
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WHEREAS, as per reply dated 14.06.‘2,&7 of Chief Engineer, Uttarakhapd Peyjal
Nigam, Dehradun, out of total 199 drains, 167 drains are tapped and diverted to
STPs through 143 interceptions & diversions. Rest of the drains have very less
discharge, therefore, river Rispana is tapped at Deep Nagar, near railway over
bridge, which is also connected with 02 Nos. of STPs at Motharawala. thrther, 1292
nos. of households are connected with sewerage network and provided 1MLD
capacity Sewage Pumping Station (SPS). It is also stated that households and
commercial connections to sewerage network and operation & maintenance of
STPs is being undertaken by Uttarakhand Jal Sansthan; and

WHEREAS, it is evident from the reply of Peyjal Nigam interception & diversion of
drains and connected them to STPs for treatment located at Motharawala have
made by the concerned authority, however, disposal of left-over drains in to water
body is a matter of concerned in order to maintain wholesomeness of water body;

and

WHEREAS, utilization of treated sewage water for irrigation and other non-potable
uses is equally important to save fresh water considering diminishing water
resources, prevent nutrient pollution in water body and utilize nutrient value of
sewage for irrigation, therefore, utilization of treated sewage water should be an
integral part of all sewage treatment schemes; and

WHEREAS, water quality characteristics of river Rispana at Mothrawala before
confluence with Bindal river, indicated high number of fecal coliform bacteria and
pollution load in term of Biochemical Oxygen Demand (BOD) as compare to
upstream at Shikhar fall, which is an indication of disposal of untapped municipal
drains into the river Rispana; and

NOW THEREFORE, in view of above and in order to prevent disposal of
untreated/partially treated wastewater or municipal drains in to river Rispana, and in
exercise of power conferred under section 33(A) of the Water (Prevention and
Control of Pollution) Act, 1974 as amended from time to time, following directions
are being issued to Chief General Manager, Uttarakhand Jal Sansthan, Dehradun
for strict compliance:

1. In order to prevent discharge of untreated / partially treated drains into river
Rispana, the Uttarakhand Jal Sansthan shall ensure that all households and
commercial establishments are connected with sewerage network. No case
untreated/partially treated wastewater drain(s) will allow to discharge in to river
Rispana.

2. Operation and Maintenance of STPs shall be carried out in order fo meet
prescribed discharge norms, all the time. Chlorination with appropriate retention
time should be ensured for disinfection. No case partially treated or untreated
wastewater is allowed to discharge in to river Rispana. -

o
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The Uttarakha
for non—potab:;d Jal Sansthan shall \:{ggut feasibility for uses of treated water
purposes such as culture, gardening, irrigation, water

sprayin : .-
irﬂprzvf 'thcon.s"'.”’.ct"’" activities and flushing of toilets etc. This would also
€ viability of STPs and reduce burden on fresh water resources.

i

Uttarakhand Jal Sansthan, Dehradun shall submit reply of above directions within

a week time to this office and thereafter, bi-monthly compliance report will be
submitted to this office.

This issue with approval of Competent Authority of the Board.

(Dr. Parag Madhukar Dhakate)
Member Secretary

Copy to:- Gl(_ L

1. Principal Secretary, Forest, Environment Conservation & Climate Change,
Govt. of Uttarakhand, Dehradun for kind information please.

2. Secretary, Drinking Water Department, Govt. of Uttarakhand, Dehradun for
kind information please.

3. Compliance & Monitoring Cell, UKPCB, HO, Dehradun for information.

4. Regional Officer (l/c), Uttarakhand Pollution Control Board, Dehradun for
information and compliance of the same.

5. Guard file. /’*r_' - { , lﬁ
Member Secretary

ol *
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HEAD OFFICE
I_I FE l§tarnkhand Pollution Control Board
“‘. ﬂ Lifestyle For “Gauradevi Paryavaran Bhawan”

\!'.’ kY Environment 46B, IT Park, Sahastradhara Road, Dehradun
E-mail : msukpeb@yahoo.com
Ref. No. UKPCB/HO/Gen-183-586/2024/ 53 2 , Date: || .07.2024
SPEED POST / E-MAIL
NGT MATTER
To,

Municipal Commissioner,

Nagar Nigam,

Near Doon Hospital, New Road,

Dehradun (Uttarakhand)

Email: cnagarnigam.ddn@gmail.com

Directions under Section-33(A) of the Water (Prevention and Control of
Pollution) Act, 1974, regarding — discharge of polluted water in river Rispana.

WHEREAS, amongst others, under Section-17 of the Water (Prevention and
Control of Pollution) Act, 1974, one of the functions of the State Pollution Control
Boards (SPCBs), constituted under the Water (Prevention and Control of
Pollution) Act, 1974 is to plan a comprehensive Programme for prevention, control
or abatement of pollution of streams and wells in the State and to secure the
execution thereof; and

WHEREAS, sewage and municipal drains are the major source for water resources
deterioration and pollution load to water bodies. Consumption of polluted water
adversely affects human health and aquatic life as well. Quality of treated sewage
generally of lower standards further adding to problem; and

WHEREAS, the Nagar Nigam, Dehradun is responsible for maintenance of
municipal drains; to keep clean drains; removal of offensive materials from the
drains, and may impose penalty in case of perpetual disposal of offensive materials,
rubbish, night soil etc. in to drains or in to any drains carrying public sewer within
the jurisdiction of Nagar Nigam, Dehradun. In case of inaction in maintaining
cleanliness of municipal drains, these drains may cause adverse impact on ecology
of recipient water bodies or recipient treatment system.

WHEREAS, the matter of encroachment as well as discharge of untreated domestic
wastewater in to river Rispana is under consideration before the Hon’ble National
Green Tribunal as O.A. No. 417 of 2022 tilted “Niranjan Bagchi Vs State of
Uttarakhand & Ors.” and while hearing in the matter, Hon’ble NGT infer alia directed
not to allow discharge of polluted/untreated wastewater in to river Rispana; and

WHEREAS, information about inventory of drains and status of Interception &
Diversion of drains, status of sewerage network & connected to STPs and their
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capacity utilization were sought from M#@@Q9 Director, Uttarakhand Peyjal Nigam,

Dehradun vide letter ref. no. UKPCB/HO/Gen-183-586/2024/265 dated 25.05.2024;
and

WHEREAS, as per reply dated 14.06.2024 of Chief Engineer, Uttarakhand Peyjal
Nigam, Dehradun, out of total 199 drains, 167 drains are tapped and diverted to
STPs through 143 interceptions & diversions. Rest of the drains have very less
discharge, therefore, river Rispana is tapped at Deep Nagar, near railway over
bridge, which is also connected with 02 Nos. of STPs at Motharawala. Further, 1292
nos. of households are connected with sewerage network and provided 1MLD
capacity Sewage Pumping Station (SPS). It is also stated that households and
commercial connections to sewerage network and operation & maintenance of
STPs is being undertaken by Uttarakhand Jal Sansthan; and

WHEREAS, it is evident from the reply of Peyjal Nigam interception & diversion of
drains and connected them to STPs for treatment located at Motharawala have
made by the concerned authority, however, disposal of left-over drains in to water

body is a matter of concerned in order to maintain wholesomeness of water body;
and

WHEREAS, utilization of treated sewage water for irrigation and other non-potable
uses is equally important to save fresh water considering diminishing water
resources, prevent nutrient pollution in water body and utilize nutrient value of

sewage for irrigation, therefore, utilization of treated sewage water should be an
integral part of all sewage treatment schemes; and

WHEREAS, water quality characteristics of river Rispana at Mothrawala before
confluence with Bindal river, indicated high number of fecal coliform bacteria and
pollution load in term of Biochemical Oxygen Demand (BOD) as compare to

upstream at Shikhar fall, which is an indication of disposal of untapped municipal
drains into the river Rispana; and

NOW THEREFORE, in view of above and in order to prevent disposal of
untreated/partially treated wastewater or municipal drains in to river Rispana, and in
exercise of power conferred under section 33(A) of the Water (Prevention and
Control of Pollution) Act, 1974 as amended from time to time, following directions

are being issued to Municipal Commissioner, Nagar Nigam, Dehradun for strict
compliance:

1. In order to prevent discharge of untreated / partially treated drains into river
Rispana, the Municipal Commissioner, Nagar Nigam, Dehradun shall ensure
that all households/commercial establishments are connected with sewerage

network. No case untreated/partially treated wastewater drain(s) will allow to
discharge in to the drains leading to river Rispana.

)\
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2. Maintenance and cleaning of muni I1jrains shall be ensured, all the time. No
case partially treated or untreated wastewater or rubbish etc. is allowed to
discharge in to the drains leading to river Rispana.

3. Nagar Nigam, Dehradun shall explore uses of STPs treated water for non-
potable purposes such as horticulture, gardening, irrigation, water spraying,
construction activities & flushing of toilets etc. This would also improve the
viability of STPs and reduce burden on fresh water resources.

Nagar Nigam, Dehradun shall submit reply of above directions within a week time
to this office and thereafter bi-monthly compliance report will be submitted to this

office.

This issue with approval of Competent Authority of the Board.

= T

(Dr. Parag Madhukar Dhakate)
Member Secretary

Copy to:- U{L L

1. Principal Secretary, Forest, Environment Conservation & Climate Change,
Govt. of Uttarakhand, Dehradun for kind information please.

2. Secretary, Urban Development, Govt. of Uttarakhand, Dehradun for kind
information please.

3. Secretary, Drinking Water Department, Govt. of Uttarakhand, Dehradun for
kind information please.

4. Compliance & Monitoring Cell, UKPCB, HO, Dehradun for information.

5. Regional Officer (l/c), Uttarakhand Pollution Control Board, Dehradun for
information and compliance of the same.
6. Guard file. .

Member Secretary

e *
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